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'1972. aliBI RASABEHA"I BEHEBA: 
Will the Minister of AGBlCUL'tUBE 
be pleased to state: 

(a) whether it is a tact that in Oris-
sa, GObar Gas Plmts development Is 
very slow; 

(b) the pumber of lobar gas plan.ts 
commissioned under file Khadi and 
Village Industries Board of Orissa in 
1979 and 80; and 

(c) the funds allotted to Orissa in 
1979-80, 1980-81 and 1981-82 for the 
establishing of gobar gas plants? 

THE MINlSTEB OF STATE IN THE 
MINISTRY OF AGRICULTURE ,ND 
BURAL RECONSTRUCTION (&HRI 
:R. V. SWAMINATHAN): (a) Yes# Sir. 
'The ~ r ss of setting up of lObar gas 

plants in Orissa bas been comparaUvt-
ly stow. To increase the .pace of pre-
firess. publicity is bein, ,lVen throuPa 
installation of demonstration plants. 
Cheaper fixed-dome biogas plants al'Ct 
a~ being popularised. 

(b) The programme of settin, up 01. 
gobar la8 plants in OriSIa is beiDl jJD. 
plemented jointly by the ~hadi p4 
Villa,. Industries Commission (KVIC) 
and Khadi and Village nd st~ 
Board. According to the informatiOD 
received from the KVIC, 122 and 50 
gobar gas plants were set up in t_ 
State during the years 1979-80 .11d 
198()'81 (upto February 1981) respec-
tively. 

(c) Information regarding central 
subsidy released/funds allotted to 
Orissa during the years 1979-80 anel 
1980-81 is as under: 

Sllb.idy relea.("d by Govern· FU"ld'J allotted by KVle 
ment at India 

(Rs. in laths) 
~ s  . .,54 512 

(committed hability of previous 
years) 

As for 1981-82. the Deoartment ol 
Agriculture and Cooperation proposes 
to take up a big programme of biogas 
development in the country. An out-
lay of RS. 50 00 crares has been pro-
vided for *be Sixth Plan period. De-
tails re,arding State-wise allocatioll of 
funds and physical tarBets are being 
"Worked out. 

SatlViq aaarce per cable metre I. 
Chattaa Saw MID Aadamaa 

'1973. SHRI MANORANJAN BHA-
KTA: Will the Minister of AGftICUL. 
'TUBE be plE:ased to state: 

(a) tU sawing cost per cubic metre 
of timber in the Chattam Saw Mlll 
a1nce ian tluee years in the Umon 
TeUttory of Andaman and Nicobar Is-
lands; 

(b.) tile Awing c:lIarce per cubic me-
tm-ill tile private.aw m.i1ls lD the 
l1D.iaa ~ ritory of Andmaan aDd RiCO-
bar IIlaDds: aDd 

(c) the sawing charge per cubic me-
tre in Madhya Pradesh, Assam Hinta-
chat Pradesh, Karnataka, Manipur. 
Aadhra Pradesh and West Bengal? 

THE MINISTER OF STATE IN THS 
MINISTRY OF AGBICULTURZ A_ 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) SawiDe 
cost per cubic metre at timber in· the 
Chattam Saw Mill for the last 3 y.eA1'8 
is as under:-

1977-78 • R •• 950' 90 
'9'18.79 • Ra. g37'M 
r91g-80 • RI. 263. B8 

(b) About Rs. 150 per cubic metre 
Of mund timber in the private saw 
m1lls in the Union Territoty of. the ... 
land. 

e c) Tbe sawinJ char,es in each of the 
fol1owing States are mentioned ala_ 
each. 

1. Madba Pradel1a. Market sa .. 
cbrpe per cubic t~ for 1'_ ... 



Dlese rates are the -prevaient aver: 
age market rates but may vary slightly 
from town to town or even from Saw 
l4ill to Saw Mill. 

2. Himachal Pradesh 

Hand Sawing Chargf's rates. 
1978"79 Ra. 6'2/-to 70/-Pf'r cu. M. 
1979-80 Rso 62/- to Rs. 740 55 " 
1~ 1 Rso 70'28 to R4J. ~  

.J " a. MaDipur 
Sawin.g (hargell ppr ("u. M. 

Rs. 

70 
70 

87'5° 

Sawing charges of timber pE:!' cubic 
~r  in Government Saw Mills at 
.,8hmundry in East Godavari Dis-
triCt and Jannaram in Adilabad 
District are as follows:-

Government Saw M.iIls 
197a!a'9 Rs/_ 5U to R8. 70/-
1979-80 Rs. 69/-tu Rso 80/-
IgBo.lh RI. 85/-to Rso 1051-

5. Information in respect 01 Sawing 
eharges in the States of Assam, Karna-
taka and West Bengal is not avallable. 
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Se:ection nf baekward District for ex .. 
pertJse JD Agriculture, FJsJlery, ADlmal 
Busbaadry aDd Agro forestry 

7975. SHRI JAI NARAIN ROAT: 
SHRI M. V. CHANDRASHe. 

KARA MURTJiY: 
5MR! B. V. DESAI: 

Will the Mimster "01 AGRICULTURE 
l)e pleased to state: 

(a) whether it is a fact that the-
leAR have selected some backward 
districts for the development of pJ.'ofes-
sional, technical anci scientific exper .. 
tise 10 agriculture, fishery. animal 
husbandry and agro-forestry; and 

(IJ) 11 so, the details thereof and the 
name 01 the districts'! 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (5J fR! 
R. V. SWAMINATHAN): (a) Yes, Sir. 
The Indian Council 01 Agricultural Re-
search have selected some backward 
dIstricts in each state ot the country 
to develop trained professional man-
power in trlbal, hill, drought or tlooc 
prone dreas and other ecologlcally or 
economicalll--handlCapped regions io 
the field of agricultural sciences by 
providmg scholarshlps and fellowships 
at under-gradua.te and post graduate 
levels so that well tramed scientific 
personnel in different disciplines are 
avaIlable locally to undertake variOUS 
educational and research development 
programmes in Agriculture, I'1sberi.t 




